Name of the corporate debtor: Aclis Enterprise Learning
-

Annexure-7

List of operational creditors (Government dues)

and Implementation Solutions Private Limited; Date of commencement of CIRP 21.03.2022; List

-
e

of creditors as on: —W.c.._.neuu

(Amount in3)

SL
No.

Details of claimant

Details of claim received

Details of claim admitted

Department

ot

Governme

Date of
receipt

Amount claimed

Amount of
claim
admitted

Nature of claim

Whether
related
party?

% of voting
share in CoC,
if
applicable

Amount of
contingent

claim

Amount of
any mutual
dues, that
may be set-
ofT

Amount of
claim under
verification

Amount of
claim not
admitted

Remarks, if
any

ESI Corporation

Central

04 042022

2 975.051.00

Statwtory Dues

NA

Nil

Nil

Nil

2 97505100

Claims filed
without any
supporung
Documents
evidencing
such claims
It was filed
on Adhoc
Basis Hence
Depantment
has been
asked to give
proper
supporting
documents
for evidence
of claim
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